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Ladies and gentlemen, distinguished guests,

Today, | stand before you to discuss a transformative concept
that has the power to reshape the way nations engage with
international diversity and promote equitable public engagement.
It is the concept of an E-Parliament, a digital forum for democratic
representation and global collaboration.

In our interconnected world, diversity is not just a buzzword; it's
a fundamental reality. We are witnesses to a tapestry of cultures,
languages, and perspectives that span the globe. This diversity is a
source of strength, a wellspring of innovation, and a testament to
the richness of human experience. However, harnessing this
diversity for effective governance and equitable public
engagement can be achallenge.

Enter the E-Parliament, a visionary idea that blends technology,
democracy, and international cooperation. E-Parliament
represents an innovative mechanism for embracing international
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diversity and ensuring that all voices are heard, regardless of
geographiclocation or background.

Global Accessibility: E-Parliament transcends borders and time
zones. Citizens from different corners of the world can participate,
offering their unique perspectives on global issues. This not only
democratizes access but also promotes international diversity.

Inclusive Representation: Traditional parliaments may struggle
to represent the diverse populations within their borders
adequately. E-Parliament can provide a platform for marginalized
groups, indigenous communities, and diaspora populations to
have theirvoices heard ataninternational level.

Transparency and Accountability: The digital nature of
E-Parliament ensures transparency in decision-making processes.
Citizens can access real-time information on debates, votes, and
policy discussions. This transparency fosters trust and promotes
equitable publicengagement.

Collaborative Diplomacy: E-Parliament goes beyond national
boundaries. It facilitates cross-border collaboration on pressing
global issues like climate change, poverty alleviation, and public
health. It encourages nations to work together in the pursuit of
common goals.

Empowering Youth: Young people, often underrepresented in
traditional parliaments, can play a more significant role in shaping
the future through E-Parliament. This empowers the next
generation to be active global citizens.

In our discussion of the transformative concept of E-Parliament,
it's essential to highlight a remarkable real-world example that
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demonstrates the potential of digital platforms in fostering
environmental sustainability and efficient governance. The
Haryana Legislative Assembly, nestled in the heart of India, has
taken a bold step towards embracing the digital age with its
successful implementation of the NeVA (National e-Vidhan
Application) platform.

The NeVA platform represents a groundbreaking achievement,
not just in terms of technological innovation but also in its
contribution to creating a greener, more environmentally
responsible government. Through NeVA, the Haryana Legislative
Assembly has ushered in a new era of governance, significantly
reducing its reliance on paper documentation, which is a
momentous stride towards a greener environment.

Here are some key aspects of this remarkable initiative:

Paperless Governance: NeVA has revolutionized the legislative
process by enabling members of the Haryana Legislative Assembly
to access documents, bills, and other critical information digitally.
This significant reduction in paper usage directly contributes to a
more sustainable and eco-friendly government.

Efficiency and Transparency: By transitioning to a digital
platform, NeVA has streamlined administrative processes, making
information more accessible and transparent. This not only
reduces waste but also enhances the efficiency of legislative
proceedings.

Cost Savings: Going paperless results in substantial cost savings
related to printing, storage, and maintenance of physical
documents. These savings can be redirected towards more
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pressing issues, such as healthcare, education, and infrastructure
development.

Accessibility: NeVA ensures that lawmakers have easy access to
essential documents and can perform their legislative duties
remotely, promoting inclusivity and participation while minimizing
the need for travel and printed materials.

Scalability: The success of NeVA in Haryana can serve as an
inspiration for other legislative bodies worldwide to embrace
similar digital platforms, further reducing the global
environmental footprint.

In conclusion, the Haryana Legislative Assembly's adoption of
the NeVA platform is a shining example of how technology can not
only enhance governance but also contribute significantly to
environmental sustainability. It's a testament to the power of
innovation in fostering a more efficient, transparent, and eco-
conscious government.

The Haryana Legislative Assembly's commendable shift towards
the NeVA platform, is important to delve into the depth of this
transformation. One of the most striking aspects of this digitization
effort is the comprehensive availability of all previous proceedings
of assembly sessions. This includes debates, questions, rules of
procedures, details of bills introduced and passed, as well as
reports of the committees. All of this crucial legislative information
is now readily accessible in digital format.

Here are the key benefits of this digitization effort:
Historical Record Preservation: By converting past proceedings

into digital format, the Haryana Legislative Assembly is preserving
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its historical records in a more sustainable and easily accessible
manner. This ensures that the rich legislative history of the regioniis
safeguarded for future generations.

Enhanced Accountability: The availability of past debates,
guestions, and reports in digital format enhances accountability
and transparency. Citizens can now easily trace the evolution of
legislative decisions and understand the rationale behind them.

Efficient Research and Analysis: Researchers, scholars, and
policymakers can benefit immensely from this digital repository. It
simplifies the process of conducting in-depth analyses and studies
of legislative actions and trends over time.

Accessibility: Making this information available in digital format
ensures that it is accessible to a wider audience, including those
with disabilities who may use assistive technologies to access
legislative documents.

Resource Conservation: Going digital not only reduces the need
for printing and storing vast quantities of paper but also saves the
time and resources previously spent on manual record-keeping
and retrieval.

This comprehensive digital archive represents a significant leap
towards a more transparent, accountable, and environmentally
responsible governance system. It sets an example for other
legislative bodies globally, emphasizing the importance of
embracing technology to make governance more efficient,
accessible, and eco-friendly.

In our discussion of E-Parliament and its potential to promote
equitable public engagement and international diversity, the
Haryana Legislative Assembly's commitment to digitization and
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the availability of past proceedings on the NeVA platform serve as a
shining beacon. They remind us that the path to a more inclusive
and sustainable future is paved with innovation and a dedication to
preserving our democratic heritage.

However, for E-Parliament to become a reality and an effective
mechanism for international diversity and equitable public
engagement, we must address several challenges:

Digital Divide: Ensuring that all citizens, regardless of their
socioeconomic status, have access to the necessary technology
and internet connectivity is crucial.

Security and Privacy: Robust cybersecurity measures must be in
place to protect the integrity of E-Parliament and the personal
information of participants.

Legal Frameworks: International agreements and legal
frameworks are needed to govern the functioning of E-Parliament,
ensuring it complements existing democratic institutions.

In conclusion, the idea of E-Parliament represents a visionary
approach to embracing international diversity and promoting
equitable public engagement on a global scale. It is a step towards
a more inclusive, transparent, and collaborative world. To make
this vision a reality, we must work together to overcome the
challenges, harness the opportunities, and build a future where
every voice truly matters, regardless of where it comes from.

Thankyou.

This speech is also available on the website of Haryana Legislative Assembly
https://haryanaassembly.gov.in/speech/
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